
Bv E-Mail/Speed oost/ Special Messenger
- THE GAUHATI HTGH COURTATGUWAHATI
(HrGH couRT oF AssAM, NAGALAND, llrzonarq ano, lnutrlcHAl PRADESH)

To,

Sub:-

Ref:-

NO. HC,VII tl2023l ?g9t IA
Shri Utpal Rajkhowa
Registrar (Vigilance)
Gauhati High Court
Guwahati

The District & Sessions Judge.
Tinsukia

Dated Guwahati, the 5 r'u October, 2023

Permission to avail Leave Travel Concession (LTC)

Letter No. DJr ICAO llfl/ t9 I 804U2023, dated 22.09.2023

Sir,

with reference to the above, I am directed to inform you that smti,
Bichitra Dutta, Chief ludicial Magistrate, llnsukia, has been allowed to avail LTC for the
block period of 2022-202s, to travel to Thiruvananthapuram, Kerala [from llnsukia to
Dibrugarh by road and Dibrugarh to Kochi (Kerala) by flighi and th.;- i;
Thiruvananthapuram, Kerara (via Munnar, Aleppey) by road and return from
Thiruvananthapuram to Dibrugarh by flight and rrom'oibrugarh to rnsukia uy ,.o.J],
along with her husband shri Forhan Uddin Choudhury and her two years ola ion inii
Aaryan Kabir choudhury, w.e.f . r4.L0.2023 to 24.10.2023, by the shoftest possibre
route, as per existing Rules.

Further, Smti. Dutta has been allowed to draw advance payment of Rs.
80,000/- (Rupees eighty rhousand).

Smti. Dutta may be informed accordingly.

Thanking you,

Yours faithfully,

Memo No. HC.VII-81/2023/ 9991-99d A

REGISTRAR (VIGILANCE)

Dated Jr" october, 2023
epprtq

The Principal Accountant General, (A&E), Assam, Guwahati for information.
smti' Bichitra Dutta, chief ludiciar Magistrate,rnsukia, with reference to her
letter dated 21.09.2023.
The Joint Registrar (Finance), Gauhati High Court. Guwahati for information
and necessary action.
The Project Manager, Gauhati High Court, Guwahati for information with
request to take necessary steps for uploading this letter in official website of
this Hon'ble Court.
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From :-


